Written Answers to [14 March, 2016] Unstarred Questions 347

Use of space technology to monitor highway work

1882. SHRI DEVENDER GOUD T.: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether the National Highways Authority of India (NHAI) has signed MoU
with the Indian Space Rescarch Organisation (ISRO) and the North East Centre for
Technology Application and Research (NECTAR) to use space technology to monitor
the progress of highway work;

(b) if so, the details thereof;

(c) whether any projects have been identified to begin with the use of technology;

and
(d) if so, the details of those projects, with particular reference to Telangana?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI RADHAKRISHNAN P.): (a) to (d) Memorandum of Understanding
(MoU) has been signed on 11.01.2016 between National Highways Authority of India
(NHATI) and Indian Space and Research Organisation (ISRO) and North East Centre for
Technology Application and Reach (NECTAR) for use of space technology for Highway
projects for preparation of Detailed Project Reports, Feasibility Study Reports, Road
Asset Management and Construction Monitoring. 100 km of Hyderabad - Vijaywada
section of NH-65 (old NH-9) has been assigned to M/s. NECTAR to develop a Road

Asset Management system.
Construction of bridge across Mathred river

1883. SHRI RAMDAS ATHAWALE: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a) whether the Ministry has received any representation forwarded by the
Prime Minister's Office regarding construction of bridge across Mathred river to connect

village, Nandla and other villages in Chirgaon tehsil, district Shimla, Himachal Pradesh;

(b) if so, whether Government would ask the State Government to include the
bridge under PMGSY/NABARD assisted schemes as the bridge is not in a good

condition;

(¢) whether Government would give special attention to construct this bridge

on priority basis; and
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(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SUDARSHAN BHAGAT): (a) Yes Sir.

(b) to (d) The representation was forwarded to the State Government of Himachal
Pradesh with a request to examine the matter as per Pradhan Mantri Gram Sadak Yojana
(PMGSY) Guidelines. The State Government has reported that the construction of the
Foot Bridge, as requested in the relevant representation, does not qualify under PMGSY

norms.
Implementation of SAGY in Jharkhand

11884 SHRI DHIRAJ PRASAD SAHU: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

(a) whether there is laxity in implementation of Saansad Adarsh Gram Yojana
(SAGY) in Jharkhand; and

(b) whether Government has fixed anytime limit for completion of this scheme,
if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SUDARSHAN BHAGAT): (a) No large scale laxity in implementation of Saansad
Adarsh Gram Yojana (SAGY) in Jharkhand has come to the notice of Ministry of Rural

Development.

(b) The goal of SAGY is to develop three Adarsh Grams by March 2019, of
which one would be achieved by October, 2016. Thereafter, five such Adarsh Grams
(one per year) will be selected and developed by 2024. Under the guidelines of the
scheme, the following broad timelines have been suggested for different activities,

which would vary according to the local situation:

Item of work Time from the date of launch
1 2
Selection of Adarsh Gram One month
Awareness generation on the scheme Two months
Environment creation and social mobilisation Three months
Initialisation of first stage activities Three months

TOriginal notice of the question was received in Hindi.



